Government of Australia as well as State Governments of YWestern Australia, New South Wales
and Victoria regarding the safety and well being of Indian students in Australia. Hon’ble Minister
urged the Australian authorities to take stringent measures to stop such attacks and also to
apprehend the culprits in recent incidents and requested for specific information about the
incidents and also stressed the urgent need to set up an institutional mechanism for sharing of

such information.

(d) Immediately after the visit of Hon’ble Minister, the Premier of Victoria had sent an
update on the measures taken hy the Victorian Government to help safeguard the well-being of
Indian students as well as to facilitate sharing of information on cases involving Indian victims.
These include introduction of an Intemational Students™ Care Service, deployment of additional
forces, amendments in sentencing laws and empowering police forces to combat violence and
antisocial behavior. The Premier of New South YWales also assured the Hon’ble Minister of early
establishment of helpline for international students, including Indian students, to access in
distress.

Supply of crude drugs by KVIC

3180. SHRI MOHAMMED ADEEB: Wil the Minister of MICRO, SMALL AND MEDIUM
ENTERPRISES be pleased to state:

(a) whether KVIC or any of its organisation is supplying crude drugs to any firm/company

or organisation;
(b) it so, the details thereof;

(c) thevalue of such crude drugs supplied during the last three years and the current vear,
organisation-wise; and
(d) the quantum of profit earned therefrom?

THE MINISTER OF STATE OF THE MINISTRY OF MICRO, SMALL AND MEDIUM
ENTERPRISES (SHRIDINSHA J. PATEL): (a) No, Sir.

(b) to (d) Does not arise.
Production by micro and small Industries in NE region

3181. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of MICRO, SMALL AND
MEDIUNM ENTERPRISES be pleased to state:

(a) the share of micro, cottage and small industries in the total industrial production of
MNorth-Eastern region during each of the last three years; and

(b) the details of financial assistance provided to micro, cottage and small industries by
Government in last three years, State-wise?

THE MINISTER OF STATE OF THE MIMNISTRY OF MICRO, SMALL AND MEDIUM
ENTERPRISES (SHRIDINSHA J. PATEL): (a) The share of micro and small enterprises in total
industrial production region-wise is not maintained centrally. However, at all India level, the share
ofthe micro and small enterprise sector in the total manufacturing output during 2005-06, 2006-07
and 2007 -08 (latest available) was estimated to 45.76%, 45.62% and 45.24% respectively.
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(b) Financial assistance is provided to the micro and small industries sector by

Government under the following schemes implemented by the Ministry of Micro, Small and

Medium Enterprises:—

1. Credit Linked Capital Subsidy Scheme (CLCSS) for Technology Upgradation;

2. Micro and Small Enterprises Cluster Development Programme (MSE-CDP);

3. Scheme of Fund for Regeneration of Traditional Industries {SFURTI);

4. 1SO-2000/1S0-14001 Certification Reimbursement Scheme;

5. Performance and Credit Rating Scheme; and

b. Scheme for Reimbursement of Bar Code Certification.

The State/UT -wise financial assistance provided during the last three years is given in
Statement-1, Il and lll and I/,

Credit Linked Capital Subsidy Scheme for Technology Up gradation

Statement-f

. For modernization of micro and small enterprises (MSES), a subsidy of 15% is

provided for loans upto Rs. 1 crore through the banks under the scheme.

. The State/UT-wise subsidy provided under the scheme during the last three years is
as underi—
{In Rs. lakh)
sl Name of the State/UT Subsidy provided under the scheme
No.
2007-08 2008-00 2000-10

1 2 3 4 5
1. Andhra Pradesh 867.0 1460.3 909.8
2 Assam 25.8 0.0 9.1
3 Bihar 0.0 24.2 36.5
4, Chandigarh 57.6 105.6 185.9
P Chhattisgarh 208.3 127.6 03.6
6. Dadra and Nagar Haveli 0.0 19.3 15.0
7. Goa 25.4 14.6 19.4
8. Guijarat 355.0 725.6 1970.8
9. Haryana 272.5 448.0 492.6
10.  Jharkhand 47.4 30.1 1256.9
1.  Karnataka 760.9 1605.8 1519.1
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2 3 4 5

12.  Kerala 67.1 108.1 132.6
13. Lakshadweep 0.0 0.0 1.5
14.  Madhya Pradesh 56.1 105.8 143.0
15.  Maharashtra 7949 1090.4 2048.8
16.  Manipur 0.0 6.8 0.0
17.  MNagaland 0.0 0.0 30.0
18.  New Delhi 17.0 307.0 148.9
19.  Orissa 320.6 142.4 61.5
20.  Puducherry 20.5 32.0 0.0
21.  Punjab 173.2 696.8 1373.0
22. Rajasthan 385.1 485.2 503.8
23.  Sikkim 0.0 0.0 15.0
24, Tamil Nadu 1629.2 2002.2 3704.8
25.  Tripura 2.8 0.0 3.0
26. Uttar Pradesh 173.3 176.4 155.2
27.  West Bengal 111.0 17.0 194.7
ToTAL: 6380.4 9740.2 13984.2
Statement-lf
Micro and Small Enterprises Cluster Development Programme (MSE-CDP):
For development of micro and small enterprises in the clusters, assistance upto 80%%
of the total project cost (Subject to a ceiling of Rs. 10 crore per project) is provided
under the scheme.
The State/UT-wise financial assistance provided under the scheme during the last
three years is as underi—
(In Rs. lakh)
Sl. Name of the State/UT Details of financial assistance released
MNo.
2007-08 2008-09 2009-10
1 2 3 4 5
1 Andhra Pradesh 4.50 12.75 42.57
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1 2 3 4 5
2. Arunachal Pradesh 5.00 2.00 0.00
3. Assam 10.70 31.62 Q3.19
4. Bihar 11.30 8.37 17.56
5. Chhattisgarh 15.16 0.00 2.33
6. Delhi 0.00 0.50 8.73
T Goa 14.20 0.00 0.00
8. Gujarat 0.45 2.25 2.00
Q. Haryana 24.15 5.97 10.98
10.  Himachal Pradesh 7.85 5.28 7.5
1. Jammu and Kashmir 0.00 0.80 1.30
12.  Jharkhand 0.00 3.06 1.89
13.  Karnataka 24.73 20.93 166.47
14.  Kerala 196.80 3nz2.m 157.60
15.  Madhya Pradesh 18.99 7.20 11.05
16.  Maharashtra 5.92 30.46 76.59
17.  Manipur 5.00 22.19 7.53
18.  Mizoram 5.00 20.50 9.00
9.  Meghalaya 4.05 5.40 0.00
20.  Magaland 10.38 0.00 1.50
21.  Orissa 67.57 19.22 131.85
22.  Punjab 31.70 13.63 41.15
23. Rajasthan 41.83 62.23 63.66
24, Sikkim 0.00 0.00 1.50
25.  Tamil Nadu 73.85 262.96 273.67
26. Tripura 0.00 0.00 3.75
27.  Uttar Pradesh 70.94 243.28 14.36
28. Uttarakhand 13.68 3.70 5.66
20,  West Bengal 9656 81.04 50.74
ToTAL: 769.31 1184.75 B12.7#
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Statement-ilf
IS0 -9000/150- 14001 Certification Reimbursement Scheme:

For acquiring of 1SO-9000/1S0-14001 certification by the micro and small enterprises,
reimbursement to the extent of 756% (subject to a maximum of Rs. 75,000/-) of the
expenditure incurred in provided under the scheme.

The State/UT-wise financial assistance provided under the scheme during the last
three years is as under:i—

(In Rs. lakh)
Name of the State/UT GOl assistance released
2007-08 2008-09 2009 -10#

1 2 3 4 5

1. Andhra Pradesh 35.43 39.40 15.83
2. Assam 0.00 2.27 0.33
3. Bihar 2.03 1.31 0.00
4, Chandigarh 1.42 0.00 0.00
5. Chhattisgarh 3.64 2.27 0.00
6. Dadra and Nagar Haveli 0.69 0.00 0.00
[ Daman and Diu 1.94 0.00 0.00
8. Delhi 36.70 16.40 9.77
9. Goa 1.70 0.00 0.00
10.  Guijarat 31.00 56.15 20.00
11. Haryana 43.79 33.26 1/.58
12.  Himachal Pradesh 3.83 Q.94 4.08
13.  Jammu and Kashmir 2.25 3.59 0.00
14.  Jharkhand 1.15 2.19 0.52
15. Karnataka 40.19 63.60 19.36
16. Kerala 22.31 16.48 6.71
17. Madhya Pradesh 6.09 3.79 0.87
18.  Maharashtra 279.76 191.52 95.72
19. Meghalaya 0.00 0.00 0.00
20. Orissa Q.25 4.53 1.86
21.  Puducherry 3.38 0.00 0.00
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1 2 3 4 5
22.  Punjab 53.52 53.03 12.98
23. Rajasthan 34.38 38.4Q . 16.21
24, Tamil Nadu 204.50 101.96 74.08
25.  Tripura 0.00 0.00 0.00
26.  Uttar Pradesh 32.43 23.09 16.99
27.  Uttarakhand 13.19 Q.02 1.71
28. West Bengal 46.27 30.18 33.52

ToTAL: 911.74 702.47 355.12
#as on 31.01.2010

Statement-IV

Details of schemes implemented by micro small and medium enterprises

(A) Performance and Credit Rating Scheme:—

For encouraging micro and small enterprises to get credit rating done by reputed credit
rating agencies, assistance upto 75% of the fee (subject to a maximum of Rs.,
40;000/-) is provided under the scheme.

The vear-wise funds released under the scheme during the last three years is as under
{State/UT-wise break-up is not available):

Sl.No.,  Vear Funds released (Rs. Lakh)
1. 2007-2008 950.00
2. 2008-2009 715.00
3. 2009-2010 3680.00

(B) Scheme for Reimbursement of Bar Code Certification:

To encouraging adoption of bar coding by the micro and small enterprises,
reimbursement upto Rs. . 18,750/~ and Rs. 3,750/~ for annual recurring fee for the
next three years is provided under the scheme.

The year-wise funds released under the scheme during the last three vears is as under
(State/UT-wise break-up is not available):—

Sl.No.  Year Funds released (Rs. Lakh)
1. 2007-2008 15.32
2. 2008-2009 20.83
3. 2009-2010 (upto 31.01.2010) 18.83
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(C) Scheme of Fund for Regeneration of Traditional Industries (SFURTI):

s To develop clusters of traditional industries, assistance is provided for setting up of
Common Facilities Centres, market promotion activities, development of new
products/designs, etc., under the scheme.

. The vear-wise funds released under the scheme during the last three years is as under
{State/UT-wise break-up is not available):

Sl.No.,  Year Funds released (Rs. Lakh)
1. 2007-2008 15.31
2. 2008-2000 16.95
3. 2009-2010 12.00

Closing and revival of MSMEs

3182, SHRI PRAVEEN RASHTRAPAL: Will the Minister of MICRO, SMALL AND MEDIUM
ENTERPRISES be pleased to state:

(a) the details of Micro, Small and Medium Enterprises which were closed as on 31st
March, 2006, State-wise;

(b) the details of the units which were revived and again started manufacturing activity as
on 31st March, 2009, State-wise;

(c) whether there is any plan or policy in the Ministry to help the workers who are out of
jobs due to closer of various units; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF MICRO, SMALL AND MEDIUM
ENTERPRISES (SHRI DINSHA J. PATEL): (&) The information on closure among Micro, Small
and Medium Enterprises (MSMEs) in the registered sector is obtained only through conduct of
Census in the Registered Sector which are conducted once in five years. As per the Quick Results
of Fourth All India Census of micro, small and medium enterprises (MSMES) in registered sector,
with the reference year 2006-07, the State-wise details of number of enterprises closed down in
the country as on 31.3.2007 is given in the Statement ( Seebelow).

(b) the detail of units which were revived and again started manutacturing activity is not
maintained State-wise centrally.

(¢) and (d) The Central Government implements several schemes/programmes for
promotion and development of MSMEs and for employment generation. To facilitate the
promotion and development of micro and small enterprises and enhance their competitiveness,
the Government announced a ‘Policy Package for Stepping up of Credit to Small and Medium
Enterprises (SMEs)” on 10th August, 2005 which envisages public sector banks to fix their own
targets for funding SMEs in order to achieve a minimum 20 % vear-on-year growth in credit to the
SME Sector. The Government has also announced in February, 2007 a ‘Package for
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